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SHRI BHUPESH GUPTA: This means that
the thief had some sense of humour. We
understand that South Avenue is particularly
watched because it is on the road to the Prime
Minister's residence, in that part of Delhi, and
rightly so. I do not object to it but, may I
know, when that is so, why this place, of all
places, should b, preyed upon by the thieves
and what these gentlemen who keep a watch
there do?

Mr. DEPUTY CHAIRMAN: He has
already answered that question.
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t [TRAINEES UNDER PRACTICAL TRAINING
STIPENDS SCHEME

*280. SHRI B. N. BHARGAVA: Will the
Minister of SCIENTIFIC RESEARCH  AND
CULTURAL AFFAIRS be

t[ ] English translation.

pleased to state the number of technical
institutions which sent trainees during the
year 1960 under th, Practical Training
Stipends Scheme, the number of trainees who
were given scholarships, and the annual
expenditure incurred on this scheme?]

THE  MINISTER ofF  SCIENTIFIC
RESEARCH AND CULTURAL AFFAIRS
(SHRI HUMAYUN KABIR) : In the financial year
1960-61, 147 technical institutions sent
trainees for practical training, 1185 trainees
were awarded stipends and an expenditure of
Rs. 9'41 lakhs was incurred on the Scheme.
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t [CHIEF MINISTERS' CONFERENCE AT
DELHI

*281. SHRI NAWAB SINGH CHAUHAN:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether it is a fact that the Chief
Ministers of the States who assembled in the
Capital towards the end of May last, jointly
decided that there should be no reservation of
Government posts and that the educational
concessions should be given not on the basis
of caste but on the basis of economic
backwardness; and

(b) if so, what action has been taken by
Government on this recommendation?]
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T[THE MINISTER ofF STATE IN THE
MINISTRY oF HOME AFFAIRS (SHRI B. N.
DATAR): (a) It was agreed at the meeting that
economic  backwardness  rather  than
community or caste would provide a mor,
appropriate criterion for giving aid to
individuals in matters of education including
professional and technical training. The Chief
Ministers also agreed that though no rigid
proportions could be fixed for religious or
linguistic minorities for representation in the
services, steps should be taken to expand
opportunities for employment of the
minorities generally.

(b) In a recent communication to th, State
Governments, Government of India have
suggested that in their view it would be
desirable to adopt the economic criterion
rather than that of caste or community in
giving aid to persons belonging to backward
groups. Th, conclusion of the meeting, held
on May 31 and June 1 have also been
communicated to the State Governments, and
they will no doubl take appropriate action in
the matter The Central Government will alsc
keep these conclusions in view.]
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SHRI B. N. DATAR: This confereno was
held only recently. So it is to early to expect
any reply or any actioi by the State
Governments.

t[ ] English translation.
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'SHRI B. N. DATAR: So far as the Union
Territories are concerned, they are governed
by the policy of the Central Government and
we shall be following them there.
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SHRI B. N. DATAR: Sir, I have already
pointed out to my hon. friend that, as far as
possible, we would like to have a uniform
pattern throughout the whole of India
including the States and the Territories. And,
secondly, the time at our disposal is not so
much. That is the reason why some time is
necessary before we change over to the new
criterion.

SHRI N. M. LINGAM: Is it not the view of
the Government, Sir, that what is generally
known as communal backwardness is
associated really with cultural backwardness
and that, other things being equal, a member
of the backward \ classes or communities
should be given preference over others in such
matters?

SHRI B. N. DATAR: Does the hon.
Member mean by "cultural backwardness"
educational ~ backwardness or social
backwardness?

SHRI N. M. LINGAM; "Cultural" includes
both "education" and "social".

[ RAJYA SABHA |

to Questions 1288

SHR1 B. N. DATAR: So far as the
Constitution is concerned, it deals with social
and educational backwardness, and that is the
question which Government hag to consider
all along.

SHRI K. SANTHANAM: May I know, Sir,
who are th, minorities mentioned in that
resolution who are considered to be
minorities? Is there a majority community in
India at all?

SHRI B. N. DATAR: That is a very large
question. So far as backwardness is
concerned, generally, as the answer has
pointed out, we have advised the State
Governments to use economic backwardness
as the basis for considering backwardness and
then give the benefits on that basis.

SHrRI BHUPESH GUPTA: What exactly,
Sir, is the meaning or connotation in this
context of the expression "economic
backwardness"? In view of th, fact that the
Constitution has special provisions for th,
members belonging to the Scheduled Castes
and the Scheduled Tribes and the backward
communities and that the provisions relate to
certain things that should be done for them,
may I know, Sir, how these are going to be
modified now as a result of the decisions o'f
the Chief Ministers' Conference?

SHRI B. N. DATAR: Sir, in addition to the
Scheduled Castes and Scheduled Tribes there
is a large class which i known as backward in
a number of States. The States have laid down
their own criteria and they give help based on
this explanation of backwardness.
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SHRI B. N. DATAR: Yes, fortunately in
this respect we have got the criterion laid
down by th, Maharash-
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tra and Gujarat Governments when they were
joint. Now, what they stated was this that
where the income of a family was Rs. 1,200 or
below it. should bs treated as economically
backward and that if it was more than Rs.
1,200 it ceased to be economically backward.
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DRr. R. B. GAUR: Has the hon. Minister
followed the question, Sir?

SHRI B. N. DATAR: If the hon. Member
would have waited a little, my answer would
have made it clear. In respect of the Scheduled
Castes and Scheduled Tribes there is a certain
percentage reservation so far as direct
recruitment is concerned. Now, my hon.
friend's question is whether any such criterion
or any such reservation is followed in the case
of other backward classes.

Dr. R. B. GOUR: No, he said "minorities".

SHRI B. N. DATAR: Sorry, "minorities". So
far as these minorities are concerned, that is a
matter entirely for the State Governments, and
the resolution of the Chief Ministers' Con-
ference was to the effect that other things being
equal—which means that ' so far as the merit
and other things are concerned, they have to be
taken into account—subject to them we should
also see that the minorities are duly
represented.
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+282. SHRI NAWAB SINGH CHAUHAN:
Will the Minister of DEFENCE be pleased to
refer to the answer given to Unstarred
Question No. 300 in the Rajya Sabha on the
3rd May, 1961 and state:

(a) whether the civilian staff employed in
the Armed Forces Headquarters is under the
control of the Chief Administrative Officer of
the Ministry of Defence; and

(b) if so, whether the rules of the Central
Secretariat Service Scheme are applied here
also as they are applied in the Ministry of
Defence; and if not, what is the reason for ex-
cluding the Armed Forces Headquarters from
this Scheme?]

THE DEPUTY MINISTER oF DEFENCE
(SHRI K. RAGHURAMAIAH) : (a) Yes, Sir.

(b) No, Sir. As the Service Headquarters
and recognised Associations of Armed Forces
Headquarters employees wished to have a
separate civil service of their own, Armed
Forces Headquarters did not participate in the
Central Secretariat Service when it was
initially constituted.

f[ ] English translation.



